FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR

SINNAR THERMAL POWER LIMITED (UNDER CIRP)
OPERATING IN POWER INDUSTRY AT NASHIK, MAHARASTRA
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insoivency Resolution Process
for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
L Name of the corporate debtor along SINNAR THERMAL POWER LIMITED
with PAN & CIN/ LLP No. CIN: U70109DL2007PLC157316
PAN: AABCI6188D
2 Address of the registered office Basement, A-103, Road No. 4, Mahipalpur Extension, New Delhi-
110037
3. URL of website hitps:/wwiy.rattanindiapower.com/thermal-power/nashik-power-
plant/
4. Details of place where majority of Plot No A-1/1, Musalgaon and Gulvanch Village, I1IL SEZ, Sinnar
fixed assets are located Industrial Area, Taluka Sinnar, District Nashik, Maharashtra -
422112
5. Installed capacity of main products/ Thermal Power Plant having a capacity of 1350 MW [270 x 5 units]
services
6. Quantity and value of main products/ | The unit is non-operational
services sold in last financial year
T Number of employees/ workmen Total staff on payroll: 30 (excluding security staff engaged through a
security agency and other maintenance contractors at site)
8. Further details including last available | The details can be obtained by requesting on email:
financial statements (with schedules) | ip.sinnarigmail.com
of two years, lists of creditors are
available at URL:
9. Eligibility for resolution applicants | The details can be obtained by requesting on email at
under section 25(2)(h) of the Code is | ip.sinnar@gmail.com
available at URL:
10. | Last date for receipt of expression of | 29™ April, 2024
interest
11. | Date of issue of provisional list of | 09" May, 2024
prospective resolution applicants
12. | Last date for submission of objections | 14" May, 2024
to provisional list
13. | Date of issue of final list of | 19" May, 2024
prospective resolution applicants
14. | Date of issue of information | 24" May, 2024
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15. | Last date for submission of resolution | 23™ June, 2024
plans
16. | Process email id to submit Expression | ip.sinnarigmail.com
of Interest

Resolution Profes

¥
sional of Sinnar Thermal Power Limited

Registration No.: IBBI/IPA-001/IP-P-02649/2021-2022/14048
AFA Valid till 30.06.2025
Date: 15.04.2024
Place: New Delhi



Business Standard wew o |

INVITATION FOR EXPRESSION OF INTEREST FOR
M/S APEX STEEL PRIVATE LIMITED IUZTSIOBR!&WPTCMB&!Z]

In Order
in its meeting held on 12-04-2024 has demded inthe mleresl n{ slakehn\ders to sxlsnd Ihe

MONDAY,

15 APRIL 2024

CONSTRONICS INFRA LIMITED

CIN: L45100TN1992PLC022948
Registered office: ,2° Floor, Chamiers Road, Awarpet, Chennai 600 028
Ph 91-44-4858 9999; Email: Nebsite:

timeline for fime line s as under
SINo.| Particulars Revised Dates
.| Lastdate for receipt of expression of inferest 30th April, 2024

TO THE NOTICE OF POSTAL BALLOT DATED 30" MARCH, 2024
e Company had issued Postal Ballot Notice dated 30° March 2024 together with
e Expanatory Sttt for seing agproel o members for corian agra

TATA PLAY FIBER"

Dear Customer, We at Tata Play Broadband Private Limited (TPBBY)
are committed to provide with the best possible service to our
subscribers. In case the services are unsatisfactory or you have any
related queries, you may contact us as under:

13

RRIGE 1L, 2024

Pursuant to the Form G published on 11.04.2024 regarding the Invitation for

ression of neyest [Pusuant o Regdation So8 (@) 91l Insohency g

Baniaupty Gode, 2016] of Uniules Lie Scienges Limied, us to an inadherent

error.the following amendment is made to For

Dt of ssue of fnal st ofprospectve resolution applcarts - 09° May 2024

« Allthe other terms & conditions of the Form G dated 11.04.2024 will remain same.
it C. Poddar

nn Pmlaxsmn:l

and requestfo resolution plans to pospecive resolution
applcants
Tes{dale for submission of resoluton plans
il other process, terms & Conditions efc remains unchanged.
'Sdl- Sanjai Kumar Gupta
soluton Professional
For Apex Steel Private Linited in CIRP

14th May, 2024

2 June, 2024

Write to .com
2| e s fprorinl o prospeciv sclion Ourd My 2024 | fThe postal Bslot Nouce and corigendum has already been circulaled (o i g TPBB Costomer Care Number: -800-120777 (24 tolkfree) and Rogisration No. 8811PA G AES e Sciences Limited
5 3 . egistration
3. | Lest dale for submission of objecions fo provisional TsT 081h My, 2020 oo on 307 March 2024 and 03" April 2024 in dug always remember to take the docket/complaint number of Commaniailon Adress: 5 Foor, ewa Aparimerts|
piance with e provisions of the Companies Act, 2013 read with rules med ; R D st g S Sz
Z il st of prospe 0 Wy 22| |nereunder ! EBi regulations. your complaint/query for reference ) ate: 15.04.2024 013
5. | Date of ssue of information memorandum, evaluation matrix This Corrigendum s being issued in continuation of the said Notice to the| | @) I you find our response unsatisfactory or your complaint Place: I:

[Shareholders of the Company and corrigendum o inform about the changes in the|

information which is being disclosed in Item No. 1 and corresponding changes in| (Appellate Authority) on
i

Al other unchanged. The corrig Call:
conjunction wih the Postal Ballot Notice dated 30th March 2024 together with|

expianatory statement and subsequent corrigendum 03" April 2024. Accordingly, 2l
concered shareholders, Stock Exchange, Deposilories, Registrar and Share

1BBIIPA-001/IP-P00S92:2017-018/11045
54, Akma, 27A, Bagmari Road, Kolkata moa

Pace :Kokata AFA Valid Upto:

Transfer: ~voting, other Authorities, regu\alors andall System.

Date_:15.04.2024 Gip apexsteel@gmailom, casama»gupee@gman o

[This C

the Company at: www.constronicsinfra.com and will also be made available on the|

website of the Stock Exchange ati.e. BSE Limited at www.bseindia.com and also on|

the website of CDSLat www.evotingindia.com.

Please ol hareholders who have not voted are reqwed tovote by Ioggv;g inon|
the|

ssue of e comgendum notice, have the option to gwe thoir asoont o dissent by|

unaddressed, you may appeal to Mr. Surjeet Mahapatro

Email: appellateauthority@tataplayfiber.com or on

30 am to 6:30 pm, Mon-Friday).

Log on to https://myaccount tataplayfiber.co.in/Selfcare/ to
access the status in the Web-based Complaint Monitoring

Please make all payments through online only, ie. strictly
on the Tata Play Fiber App or Tata Play self-care portal.
Note that TPBB does not accept any payments, recharge
or installation charges in cash or via any third-party link
and will not be responsible for any wrong payments or
fraudulent activity or losses caused to customer due to
any such un-authorized third-party link or payment.

lace: Nagpur Emall pleapgmaleon

NMDC STEEL Limited

(A Government of India Enterpriss
Post - Nagarar (Bastar) C.G. PIN 494001 (CIN: U27310CT2015G01001618)
Expression of Interest (EOI) for the Sale of BF Granulated Slag
under MOU from NSL, Nagarnar

NSL proposes to sell BF Granulated Slag to all Interested Parties by entering
into MOU for long term sales.

The interested parties may send their request to enter MOU with us for
‘minimum quantity of 8000 MT (2 Rake Load) per month of BF Granulated Slag
ontheir letter head with quantity which they are interested to take under MOU

For all other

SIKAR BIKANER HIGHWAYS LIMITED
The IL&FS Financial Center, Plot C-22, G Block,
Bandra Kuria Complex, Mumbai- 400051
Tol: 401 022-26533333, Facsimile: 491 022-26523079,
ebsite: w com
CIN: U4S203MH2012PLC229612
'SBHL/ADM/NEW/24-25/MM Work/01 April 15,2024

NOTICE IN ING TENDER (NIT)

Sikar Bikaner Highways Limited intends to invite tender for “Execution
of Major Maintenance and Repair Works at Sikar-Bikaner Section of
NH 11 from Km 340.188 of NH-11 to Km 557.775 of NH-11 via Sikar
s & Bikaner Bypass from Km 553.869 of NH-11 to Km 267.325
ol RF29 in the State of Rajasthan’
The Bi may participate as per the given BOQ subject to
qualification in eligibil
Bid documents be d wnloaded from the website
v tnlindia.com from Aprll 15, 2024 (11:00 Hrs) to April 30, 2024
(11:00 Hrs). Bid must be submitted on or before April 30, 2024
(18:00 Hrs) to email id: procuvement@madstarlnfra .com via soft copy
mode as mentioned in
All the particulars and amendments related to this NIT can be viewed on
the above said website. Interested agencies/firms may submit their bids
as per eligibility criteria stated in the tender document. Al the bids heavy
in size can be submitted via link.

E-mail:

please visit
Registered Office: Unit 306, 3rd Floor, Windsor, Off C.ST. Road, Kalina,
Santacruz (Eost), Mumbai 400098 | CIN U64204MH2015PTC267808

in sealed Envelope/through mail to General Manager (Commercial), NMDC
Steel Ltd, Commercial Department, BF & Sinter Plant Area Office, 04th Floor,
PO Nagarnar Dist. Bastar, Chhattisgarh-494001. For more details kindly visit

onor {1ST) onTuosday, 0ihApHI202¢
By the order of the Board
For Constronics Infra lelled

Place : Chennai Rishab KDlhan by Tata Play Broadband Private Limited

Date : 13th April 2024

Company Secretary & Compliance O

—== MAHINDRA RURAL HOUSING FINANCE LIMITED [JyResyss
Flsisieded Corporate Officei- Mahindra Rural Housing Finence Lic, Sadhana House, 21d Fioo, Notice
— 570, PB.Marg Worl, Mumbai 400 018 Tndia,Tel: +91 22 66523500 Fax. +91 22 24972741
Regional Office: Ashoka Raj Tower, 2nd Floor, C.P.162 Sec D LDA Colony, Kanpur Road, Near Power House Chauraha,|
Lucknow-226005, UP. Branch Office : 3d Fioor 139-141, Mangal Pandey Nagar Opp CCS University, Meerut-250002,
1st Floor Plot No-17,P Block Sector 23 , Sanjay Nagar Near Vishal Mega Mart. Ghaziabad U.p 201002
(For Immovable Property) (Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002)
Whereas the yndersignec being the authorzed officer of NS Mahindra Rural Housing Finance L. (hereinafer
referred to as "MRHFL"), Having its registered office at LUCKNOW and Branch office at MEERUT/

HINDUJA HOUSING FINANCE LIMITED
Corporate Offce Address: 167-169, 2nd Floor, Little Mount, Saidape, Chennai, Tamil Nadu,
ndia- 600015

I.\IP-PE—NI]IX- IN-A [Refer proviso to rule 8 (6)] SUBSEQUENT SALE NOTICE FOR SALE OF INMOVABLE PROPERTY

reforred 10 25 “the Act')
“the Rules”).
Notice i hereby given to the public in general and in particular to the Borrovier(s) and Guarantor(s) that the below described immovable property

under Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest A,ct 2002 (54 of
2002), and in exercise of powers conferred under Section 13 (12) read with Rule 3 of the Secumv Interest
(Enforcement) Rules, 2002 issued Demand Notice under Section 13(2) of the said_Act calling upon you being the
borrowers (names and addresses mentioned below) to repay the amount mentioned in the said notice being
the date of receipt of
The borrower mentioned herein above having failed to repay the amount, notlce Is hereby given to the borrowers
mentioned herein above and to the public in general that undersigned has taken possession of the property
described herein below in exercise of powers conferred on me under sub Sectlon (4) of section 13 of the Act read

Signatory
Sikar Bikaner Highways Limited

Interest R lles, ZDUZOV\thlsthe7d

Form 1

DEBTS RECOVERY TRIBUNAL, LUCKNOW

600/1, University Road, near Hanuman Setu Mandir, Lucknow 226007
(Area of Jurisdiction Part of Uttar Pradesh)
NOTICE UNDER RULE 2 OF SECOND SHEDULE TO THE INCOME TAX ACT 1961,
Ref: DRC No.278 of 2020 Date
DRC No:278 of 2020
The Jammu & Kashmir Bank Ltd.

2024

..Applicant/Decree Holder

Versus

$BS Enterprises & others.
Fixed For.

Defendants/Judgment Dehtors

To,
1.M/S SBS Enterprises, 1/536, A-1 Gali No.44 Friends Colony, Industrial Area G.T. Road
[New Delni-110032 through its Proprietor Suresh Saxena son of Rang Bahadur Saxena
Resicent of 5/81 Sector 5 Rachana Road, Vaishali Ghaziabad U.P

Bahadur of 5/81 Sector

e Crasabss o
3.5hri Chand
Haryana
l4.5hri Rajeev Rathi son of late Gayani Ram Rathi House No.2066 Sector-4 Gurgaon
Haryana
5.Mr. Sandeep Kumar Tyagi son of Devendra Dutt Tyagi Resident of ESHF-17 Patel Nagar-|
I Ghaziabad

Where as you the above named defendants/J.Ds have falled to pay the sum of
Rs.1,38,17868/66 (Rupees One Crore Thirty Eight Lac Seventeen Thousand Eight|

House N

Gurgaon

undred Sy Eiht and paise 2y sk on) pyabl by you 1 respect o th Racovery
1511 . CaseNo.

the Pres\dmg offcer Debl Recovery Tribural Lucknw together with pendentelte and

iing of the O
15.122018 e loanis uly iidated th the cost to be
recoveredrom you.
2. You are hereby directed to pay the above sumwith in 15 days of the reeipto of the notice|
faiing which ECOVERY

|OF DEBT DUE TO THE BANKS AND FINANCIALINSTITUTIONSACT 1 993,

3. You are hereby ordered to dectare on affdavit the partiulars of estate on o before
18.04.2024

|4. You are hereby ordered to appear before the undersigned on 18.4.2024 at 10.30A.M.
5. In addition to the sum aforesaid you will also liable to pay the following costs:-

DETAILS OF COST
Amoumoﬂppllcaﬂon fee Rs.1,41000/=
Rs.30000/=
Clelka Rs.1500/=
Postage &Misc. Expenses Rs §000/=
Misc. charges
Total: Rs msnn/—
Given under my hand and seal at Lucknow this 19th day of March,2024|
- Recovery officer I, Debt Recovery Tribunal
: Lucknow.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SINNAR THERMAL POWER LIMITED (UNDER CIRP)
ERATING IN POWER INDUSTRY AT NASHIK, MAHARASHTRA

{Undorsubroguation (1) of oguatin 36A of e nsalvoncyand Bankrupt Board
8)

(Insolvency Resolution Process for Corporate Persons) Regulations,
RELEVANT PARTICULARS

Name of the corporate debior SINNAR THERMAL POWER LIMITED

along with PAN/CIN/LLP No. CIN: U70109DL2007PLC157316

PAN: AABCIG188D

h h to deal with

the said property and any i property D Dbl The Cmat of WS asmndra sl Housig
inance Ltd. for an amount and interest thereor

The Borrowers atention i invied o provisons of sub section (8)of Setion L3 of the Ac i respect oftime

available, to redeem the secured assets.

167-169, 2nd Floor, Litle Mount, Saidapet, Chennai— 600 015 wilbe sold on *As s Where is*, "As s What s” and|
The

g

‘laﬂ'i"lmﬂ:l:‘ ""mhzrv llzm‘ﬂzll&ralllt I’:’;;';faimi:g ’z"llsh;w D'n;; and T)lnu Reserve | Date of Inspection
\nd Name of Borrower(s) ate of Possession|  Price ‘of the prope!

oo Borower()/ Guaranior Secured Asset property
Loan Account No. wsomuzz AII that part and parcel of the| 27/02/2023 s, 1970472024
RUJPRIPCAR/ And R Prysca | 1386000 | 140QIrs-17001rs
A000000338 & 24,16/ 035 and namvuy situaled at Flat No. | _Possession /047
RIJPRIGPLR/ Bid Increaso |F2, Firs! Fioor, Apna Ghar-IV al St e 100
A000000067 Amount  [Plot No. 391, Swarn Puri cnlnny, Outstanding A eposition Last Date
1 Mic Bnaguan Sanay | R 5,000/~ |village Kanakpura, Si a5 0n Dats | eV (ENID) 020 My, 2024 i 1700
Katwa (Bortower) daipur (Ra])Anmsawrmq hea| 07002024 |1 138600

2 Mrs. Vimla Devi (Co Rs. 27,26 337/

1150 Sq. F1. Dalemme o[yE Auction

Corporate Office Address: 167-169, 2nd Floor, Anna Salai, Saidapet, Chennai- 600015, Tamil Nadu, India
Ajmer, Rajasthan, India 305001,

[g JName of the Borrower(s) / Description of Secured Asset | Derand Notice | Dateof Borrower) R hetsot s,
N Property) IDate and Amount| Possession pro
T (|.c No: 7569137/ NORTH PART OF H.NO. 1349 ONPLOT| 20.01.23 |10-04-2024 | |Authoised Oifcr’s Name M. Saiay Kuriar Mal 1  sanaykumari@hinduahousigiinance con and Ofce b 2122, Upper|
MMER00475966 NO 914 BRAHAMPURI, MEERUT, UTTAR| Physical 113090 RLM
MEERUT Branch) PRADESH -250002 East: Road 12 ft ,| Rs. Poﬁysslon Contact Person Details— Authorised Officer CLM - 9649666669, CRM — 9602222269, RRM - 7891119990, RLM - 9928078531
DEVENDER KUMAR (Borrower)| West : House of Pradeep Maheswari,| 15:61,323/- Loan Account No. 16105/2022 JAIl that part and parcel of el 071172023 18/0472024
POONAM (Co Borrower) North : House of Janeshwer Prasad, RJ/IJPR/PCAR/A0000 And [property with all easement Physical Uﬂgaha;;g‘l} hrs.
South : Rest Part of House No. 1349 o gesh kumar [is. 136,88 Possession _I—p—e—] 1 jom e a0 his
Bid Increase H 20¢ Total
2. | (LC No: 704113/ PLOT NO-33 KHASRA NO 427M1| 17. 1123 1000-2024 | - [Sharma Borowen | amount - (ilage Sithawas And iart| Ouistaning [pepent iy| ™ oo pens
XSEMGZB00599251 AKASH NAGAR PHASE 1V, VILL| Symbolic 2o, Karl Devi (G0 | s, 5,000 |Kalvar Foad. Tensil And Distici| - as On Date  |"ge ‘g3 50g.- Till 1700 hrs
GHAZIABAD Branch) RASULPUR, SIKRODA, DASNA, Possession orrove) AT (o), Admeasuring real  o10arz024 ' DT fEfucton
IRFAN SHAH (Borrower)  |GHAZIABAD,UP-201001 East: PLOT| S 09,180/- m amwmu“ L aneludingl pg 16,67 746/ !
NUSRAT KHATUN NO. 26, West : 18 FT WIDE ROAD, " " " 1900wt e
(Co Borrower) yg'rg\ b:lﬁ%_r"{‘% g‘a‘ As'gélﬂz- 5'195555 Wade 0f Payment. - EMD shall be made mmwh demand Grait i favour of Hinduja Housing Finance Linited payable ai JaipurAuthorised|
s . Officer’s Name - Mr_ Sanjay Kumar, Mail id - sanjaykumarj@hindujahousingfinance.com and
YARD Office. ﬂﬂﬂluis 21/22 Upper Ground Floor, Jaipur Electronic Market Building, Opp Riddhi Siddhi Sweets, Gopalpura Bye Pass, Jaipur,|
Place :- DELHI/NCR Date:-15.04.2024 Sd/- Authorised Officer Rajasthan,
M- 964¢ 669, CRIM - 9¢ RRM- 7891119990 RLI
Loan Account No. 18/09/2020 |AIl that part and parcel of the| 14/03/2023 's.
RUAIVAIRIAGO0D |~ And  foropery siuated at Ward No. 06| Physical 7,29,000'- wm hrs mmm
00060 Rs. 9.63,087/- |Patta No, 47, Ganesh Mohalla,| possession
Kekan Sawar Road, Gulgaon, Earnest NUO hls |700hls
1 Mr.Om Prakash District- Ajmer- 305407 (Raj)|  Total
Vaishnav (Borrover) [Admeasuring Atsa 71250 Sq F | Outstanding [, ore:, o [ EMP Depositon Lst Date
2 Mis. Vimla Devi (Co Boundord by, Eact. Aam Rista| ou oo bane |Peposit (EMD)| " o2nd May, 2024
Borrower) Bid Increase |0 0ett O e, o | o5 on D8 | Rs. 72,900 Till 1700 brs
Amount yam, North: | 01/04/2024 "
Rs. 5,000 |M2havir/Om Prakash, Soulh:|ps 17 15 368/ DatefTime of E-Auction
HINDUJA HOUSING FINANCE LIMITED 000" |ijanmohan Lunar 03 My, 20240

1700 hrs-1300 hrs.

M THi
Name - Mr. Yagya Narayan Singh, Mail i - yagya.narayan@hindujahousingfinance.com and Offce Address: Krishna
Tower,3rdFloor, Adarsh lagr, Nasirabad Road, Aimer, Rajesthn,India 305001
Contact Person Details- Authorised Officer CLI - 9932945179, GRM - 8619071381, RRM- 7891119990, RLM - 9928078531

rone 002 (hereinalter| | Loan Account No_| 14100/2021 [AIl that part and parcel of the| 21/12/2022 Rs.
reforredto as “the Rules”), And [oroperty situated at Ward No. 9 zzi| ~ Physical | 3960000/~ wm ms mmms
b of Housmu 00067 & Rs. 38,98,186/-[Mohalla, Opp. Limdiya Bheru Ji|  pogsession
Finance Limited (Secured Creditor) having its Corporate Office at 167-168, 2nd Floor, Litte Mount, Saidape ranct Sthanak, Purani Mulev STD Earnest wuo ms |7onms
ffcst K Tove o Floor, s Nagar,astaa R, Ame s, Inda s, Ve don He s Whae o Ao W and 96 Money WD Dgposin Lt e
Mratover Deposit
saie vl b done by the Authoized Offcar hrough -auction latform pr EB';',',OV\?;?; R ey g?‘gms'é"d;f‘gg,’“;ﬁ So “'a‘fe'}s as On Date (EDNID) T ot
L Description of the Dateand | Reserve | Dale of Inspection | |2.Mrs. Indra Devi(Co| _ Amount wun all roof rights, on First Floor| Rs“%,“;“g/ﬁ%fg‘m, Rs. 3,96,000/- Da'emme o'E Amwn
And Name of Borrower(s)/ | /s 13{2) Date| ~ Immovable Property/ Type of Price of the property Borrower) Rs. 10,000 1670 Sq.ft. with all roof rights and| "> *>""
Co-Borrower(s) / Guarantor(s)) & Amount Secured Asset Possession JGMr Vasu Dev Garg constructions thereon. Bm:ndﬁdh 1500 ms mw hrs.
Loan Account Mo, 30/11/2022 [Allthat part and parcelof the property|  22/12/2023 Rs. 27th April, 2024 (Guarantor) e se of shabif
P aore. [t sdabove gl g | 212010 | o o s usgan o razar halbona, O
& RYAIMAIMR/ 25,43,915/-(of Quarter No.37, Sheetla Mata] Possession [, Money] m M jouse of Mohd Hussain s/0 akbar,
A000000412 ason _|Chowk, Chhabra Colony (Mazd Donosit uss.\in. On the West: House of
23/11/2022 |Vastra Utpadak Sahkari Samit eposi
M. Jitendra Bhatnagar '_Ilelted Colony), Behind Old Bus| Outstanding (EMD) EMD Devosmm Last [Wodo 0tPayment -EWD
(Bortower) & Nirs. Mithilesh | Bid InCTéase| Stand, Madangani Kishangarh, Disit- or Rs. 2,72,000/- na'eT 17th Max‘ 2024 Mode OfPayment: -EMID

as0n
Bhatnagar (Co-Borrovier) Ajmer (Raj) Admeasuring Area 13012]  Date il 1

Rs. 10,000/ Sq. Yards. Bounded By: East- Aam| (02/04/2024 DateTime of E-Auction
Rasta, West:- House (Quarter) ol 7
hagan Daroga, North- Hou Rs. 26,07 956/ 18th May, 2024

(Quarter) of Ramgopal Ma\nzm 1100 mswnu hrs.

Name- i Kahas Vs, Ml ianya. a@mnnu.anuusmgnmm comand
17,1 arPalika Link Road, Udaipur, Raiasthan, India-31300
contactersanDetllsAuthorisd ficr CL 7062722526, GR GGA0785365 AR 1691116990, Aih-soanrasst

TERNS & CONDITIONS OF ONLINE E AUCTION SALE:

. The Property s being sold on
warranes & ndenniies

2. Particuars of

South- flause (Quarter) of Rand The roparty ibengsoldon 15 Wher " “Asis Whais”, “Whatever here " ba
ishore 2. Particulars of thep
Mode Of Payment EMDsnallDemanelhmuqnuemanndmmnﬁvuurmHmmuaHnusqumanceI.\mlteﬂnayahlealeer Sacured Credior any error, mis- mission.
‘Asis Whatis”, “Whalever there is” " basis Ehuction & e cnstiute
1o the bestof th I d Creditor dition of the
it Tode ne servi

desmadtoconst itor, nterested bidde
2 Creditor s s condio o he raparaset and e
ecinatha ropoy bemrzsuhmlssmnmhms

[[Address of te registered office ‘Basement, A-103, Road No. 4, Manipalour
Extension. New Delhi- 110037

hips:/wiw raaninaapower

3 [URCof websie

5. The badas oy pomEae eauclon or blﬂmw from thtplacs ofchi,me connaciy sl e to b ansured by ider el Sacured
s forth et comecitynetorkarobems our syten ool
6. For detal,help vmoeduleanﬂon\mem dmuar\& uction prospect

e e mey contaclne Sanice Prouder WIS Cosu, navmqnlsmr:ealsusA o
oo, Mahatam Commaraal G et Mot 300058 JConact Puson M. Ui den

abaniaucions man e MDinoh, porEnal mnummmuumns iy

iomens 314 00073 8142000060

Auctoniddonshallony b hough °
provider /s 4

“The bidders may particip
Sequred Creditor

place of choice.

Fordaas, o 7

A bl o Ml vatany CormaCa Corapoe, Amegine. chderara - 00038 (Contacterson M ks o, Moo o,
8575150061 Bl adeohbarkasEians n 0 M1 M Dincen Wil No. 8142000595 & B142000065, Support Emal -
dinesh@bankauclions. n) )

sal
Intending b

ingit o e servioprovide:

resolution plans

7
wer/nashi - 5. For pariipaing i &-aucion, miending igers have o deposi 2 retundale Eames ey Dopost . OF RESERVE PRICE (a5
passuord.Inending oidde b
[ Detals of place where majormy PIot No &.1/1. Musalgaon and Gutvanch vilage, || o, For Tave 0 deposita Warey Deqost (EMD) . 10% OF RESERVE PAICE (a5 menioned mentoned aboie)sell e pajable by interetod bldders trough Demand Draftinfavor of Hindul Hous "““"“ b
e s T S s, e i oo depusl rlundable 9. The nending bidder s sumi the duly fed i B Form format valae on s anlauctons 1) .m e Daand Dt
b . inniar Industrial Ares, Talul v ndbraf o remittance towa in a sealed cover e Authorized Offcer at Hinduja Kousing Finance
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Rocardingl,the revise b money piyment et wil be from {1 Ap 09311 306 Apr 2024 Al the
earller Gommunications made by the Gompany related to the call money payment period, stating the issue
cloging date as 15t April 2024 shoulk be read as 30t Aprit 2024

For further datads, shareholders are requested to refer Thind Reminder Natice sent on 28¢h March 2024 on
therrregisterademall id or adoress, as applicable

Pleass note that failure to pay the irst call money pursuiant to demand notice, as aforesald, shallrender the
artly paid-up Right Shares, inclading he amount alteady paid Inarean, kabie 1o be farfeiled in acoordance
withiiia compariies st Arfick of Assodiation and Letter of Offer

Al Corrgspondence in this regard may be addressed to Skyling Financial Services Private Limited al
‘ipogiskylinerta.com

For KCD Industries india Limited
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TOSHA INTERNATIONAL LIMITED
CIN: 1382101DL1988PLC119284;
Regd. Office: E-34, Second Floor, Gonnaught Gircus, New Delhi 110001;
Tel No.: +91-11-2341 5550/51; Email: toshainternational @yahoo.com;
Website: www.toshainternationallimited.in:
NOTICE

This notice should be read in conjunction with our earlier notices dated 16.03,2024 and 02.04,2024
published in The Financial Express (all India editions), Jansatta (all India editions) and Arthik Lipi (Kolkata
edition) on 16.03.2024 and 02.04.2024 [*Notices"]. The Promoters of the Company intend to delist the
equity shares of the Company from the Calculta Stock Exchange Limited i.e., the only Stock Exchange
where the equity shares of the Company are listed and we therefore hereby once again request all the
public shareholders to kindly update their address, contact details and email IDs with Tosha International
Limited ("Company")/ Skyline Financial Services Private Limited (*RTA") at the earliest to facilitate them
to take steps for effective participation of public shareholders in the Delisting Offer.
The shareholders can contact the below mentioned personnel for their queries.
Tosha International Limited Skyline Financial Services Private Limited
Akshat (Company Secretary & Compliance Officer) | (Mr. Anuj Kumar)
Tel No.: +01-11-2341 5550/51 Tel No.: 011-26812662-83, 40450193 10 97
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Mr. Bhimsingh Narendran is an Indepe1dent and Non -Executive director on the

Board of e Acquirer
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RERA, Which
"Z1s Misused In
~= Some Places

o= Tinies News Mer s
=New Delhi: BIP has prom
el boeoordinate with states
=t work out ways to make it
Zmore stfordabile for the mid-
ol class b ovin howses by re
D"-(qum. construction  and
trntjon costs and reguln:
Story reforms fo spprove stan-
Z—=thard designs. whike looking
St sengiien RERA, the law
=11l encted but whicl 1s
Fa—=iaw being misused in scme
—ploces,
In addition, it i planning
3—=to put in place s new policy to
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TIMES NATION | Dance Of Democracy

P supportars atsend a pualic meeting in Mysure on Sunday

Ayushman Bharduo cwe_relderlycthzans

which zlsa formrs an

Impnantynting hine, ﬂl’l"‘?r@ BIPANNOURCET A Slew 0f
nEasures Lo meet thelrheaihcane and svcial needs, The party
promised toexpand the Ayush man Bharat Yojara to cover senior
ckizens (above 10 years ciage) regardless cftheir economic
background, Curmm!y.theschme Is:rrnllabl e only to poorand

- Will make houses affordable
for middle class, poor, says BJP

rapid highway development,
B promised to extenrd ser-
vices ol Indigs indigennus
semibbill spesl tredn o all
cornersol the covnlry amd fo

i1 15,000 km of peceas con
trolied highmays by 2201t al
so commited toezpaneion of
Kavarh train profection sys
temand development of cver
chiss stk fors, The
d more new age
hoos Vande Sleapar
ande Metro will be
roiled ont. For pase of travel
in urhan aress, BIFP has
promisesd i el the et
o rail network ard the nowly
Inunchod PM-oBus schermne
acrogs rities. The manifesto
s mtroducing
In more eliies
stinlar o tha of Kchl

The docament includes a
rwpowl to busild mwoce Ring

tamilios.

trom all categories, exparts <y, wil teinghugs relief tothis

mland
I the poo The g which
Feaseel il on

hatis most

inesses Mostofthern

arenat; ahleln n”urd urlme health insurance thatare either

vL

are offerad at a hefty pren Tum
bt

uxdny adzo offered asiew of

=moves including s commit-

= _—ment fo establish new eatel-

U lite towns armnss the country

Jsi promlsed w0 make

Lies wak-secune and Ll
fillfree.

Intorostingly, o Inrge
zhare of BIPe poll promizes
Zi—for infrastrueture and other

I

@ —thecountry’s lop bursancrats

with it-of-

Ihatcan plumelhmllleg]n!a povarty. Ty

fiwe the 1k-day and Syear of
henesxt govt which werepes-
strited to (he council of min-
isters before poll daies were

east India. Currently the first
projecst 1 eonnect Mumlsl
with Alunedalzul is under
construetion. It also spoke of
the track notworls

eaid that if wted to office,
BIP will zeelk o pxpand the
hnllet tra mtaatpeint throveh
fests I Tiny studlles fox similig
eorvidors in o, south aed

for passengor and goods traf
fie and “significanily redue-
nez” the waiking 15t on trains.

Ridire: on the popularity
of Vamde Dlawal trains and

citice BJP
said thece will be huge thrust
N desaioping more AT,
Pt ipeails and devoldrones As
o pard of modernissbia of
airports, these will be trans
formad mto  multi-modal
bube with infegrated transit
Farilities such sz buses, metro
andrapid vall, A Masier Plan
fior Ajrport Trarsformation
witlakso be formulated.
Inthoshipping and wator
way gector, BIP promised to
dreile the share of miand
WATET TrANSpATT N Anspor-
tation and Dol @ home
prownshippingindustrs

z=TN focus: BJP to

- setup global
Thirvalluvar

== cultural centres

Manash.Gehain
@timesgroup.com

“New Delhi: In keeping with
=FN Narerndra Mods contine
“uing vilreach o Tamil Nadu,
SBITs mumnilieslo comuitied e
¥ =set up Thiruvellvar cultural
mires acrose the globa to
owrase “Bharats rich cul
N_-nnn and offertraining in yoga

= Modl has odten imvolied the

ich logney of the Tamil lan
e, mertioning it even dur
,_-Ing i viais 1o France and the

S Among hismany e s w

=connect with the peaple of Ta:
—mil Naduinclade the HashiTn
g_nu] Sangomam in Vararasi
—andadopting theSangolazam-
ol 2ymbal of et Kasl'

il IM&fal g I n nEw Par i
L Eloese,

TH Yas rot yielded any por
ical return to the BIP so far
Zalomgwith noighboaring em
Zla, which won 30 seats indke.

Zero tolerance on terrorism;
more missions and diplomats

Trees News Nerwans

New Delhi: (rlmlnllllle I -

wards o €
baz .aul effectively noen-
4 ® nin
the post elght venrs, while
Intensying ndias nelgh.
o fiest policy, ware
z the highlighis of
BIP's manifesto released

Rolated roports: P 11

Looking to capitalise on
the pereeption of Indla’s
tlalng geopalitical hell, the
document sadd BIP will fur-
ther consalidate Bharat's
position as @ voics of the
Glabal Soith by tsing PM
Narandrs Modi's “visloa-
ary a3 approach of Sam-
wan,  Samvad,  Salvog,
Shantiond Somriddhi®,

It eommitted o further
expanding the network af
Ingiian missions and dipl-
Auats o pursoe global inter-

asts that have been sceured
by “Bharats anpreceden.
tedrize in theglabalordar”

“We will continues being
a trusted and responsfle
parier b the subeonth
nehl, premoting

ol

esoperation aad enpurd ng
¥

stat ane s
sakd manifestn, in t
section titled Modi kiguar-
anles for vishwa bandhu
Bharat,

Building on the repoat
ad ealls during Ml s
ond term fioc reforms of
global Insthiutlons of gov-
srnance, pariiculardy the
UMNEC, the manifesto %
prosaed  commitmant  to
secking permansnl mam-
bership i the Counedl to
ateBharat spsition in
globel  decislonmaking,
The manifesto usel the
woed Bhorat instead of In
die, It said the govi will fol
Irwa = Bharat First fredgn
Dittex

“Wewill contlnue surer

farts to oreato o consensis
among all members of the
[nited Mationg on the Come
prehersive Conventlon
gl Iniernational
Tervorlsm gnd other such
effertsto combn lerrorism,
We will build upor the sue
cess af the *Na Mopay
ForTerrar eon
velop beiter coonlination
oneountering teriorism M-
naneine,” itsaid.

Om the lssue of tocror
tem, it recalled India's 2016
surgiealstrikes and 2018air
sirikes InPakistan
verr as the West Asia
conflicl delays the trons
continental IMEC (nitia-

feranee tode-

tive, the manifesio sid In-

iz will facilitate tha inter-
natlonalmovement of trade
ces through Bha-

Tines News Nerwoas

“New Delhi: With A\u‘rldhw
NP [rlmu hl.a:.h

=
'mul ate 0 *now C nr_‘l itu-
Congrase an Sunday
ithelireof campal
1 BIP candidaies 1s a cleas
dication that the hook
“deafted by Dr Ambeckar f
sk an . okistontial threat
gd'mm the party in power at
he Centra
BIEE

[
%

svirelremarkihai
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UI-r

‘“development in UP:
BJP’s LS candidate

uckmosy: Sa ket Misva, the
I¥5 Lok sanha poll r'mﬂl
311 in Uiar
h, says his goal is o
dunstrial develop

trigpersd 8 confroversy ea-
me on Ambedlar Jayantl
and follows similar state-
wEnls made by Karnataka
P Anan Kunear Hegde and
BIP eandidate from

Congress  spekesparson
Jairam Ramesh szid “To-
day 5 Baba Saheh Ambed-
kar's birih anniversasy BJE
Is clearly plottng o destroy

Nagaur Jyoti Mirdan, 577
Congrees said all BIF
leders are proffering
thie same arguiment i
wlers losesk amassi-
e manidate, which de- [ 3

the Const talulbl
= | de by him Te divart
i | peopie’s  attention

tha Prime Winister
Blmsell says somet-
Ning else lrom the
stapge and makes hils

45 not lpave any doubt
sheat Prime Minister Na-
renidra Modi's and RSS's in-
Etionsaly ihe litere.

Comstroction  Commitiee.
Saket MIsra was nomimated
tothe DitarPradesh Legisla-
tire Council around nine
months ago,

lenders say  somob
hing aksa, His motive s elear
— if he gets s chanes this 1i-
e, the blggest theeatwill e

< BJP campaign a clear threat to Constitution,
says Cong, calls out it’s campaign rhetoric

to Halm Sahebs Consfitu-
tion " Congress leader Fa-
wan Khera sald, "It Is Am-
Tedkar Jayantl. and BJP has
spell oul ia motives, They
have given away the RES-
BIP imtent to change tho
Constitation, Whosver said
b it reprasents the met ve of
the RSS and Mol They bawe
Teenopposel .UA|||'| edharts
ight from the
not a besoless
allegation that ESS burnt
the copies of the Consgitu-
tHon when 1 was unveil

SONS OF IAS OFFICER, FORMER NAXALITE TAKE A SHOT IN POLITICS

= Aim for industrial

Ex-Naxal leader’s
son to contest LS
polls from Bastar

Reaipnr: Hewss | ust 14 wian
Naalires Killed is e a
[t rer Salwa Judlum |
Delying the odds, e stud ied
MDBS in Kyrgyeston. Now,

darided toenter the poll bats.
bring real change inths
peghon,”hesaid, The 32-year
ot memiberof theur kit

{rem Farse parh vil

LS polls as good as rigged,
says economist Jean Dreze

Ranchi; Developmont seons
lean Dreze saidthe In-

nata Dal, ond the Congross,
are systematically tegeted,”

diin  demn-  hessid

eracy s o Femcting 0 Hrem's re-
rEmtlY navigss  marks, (e BIPsaid ks be-
ling & sy en winning the mandete of
that isnoton  fthe mosses o demooratic
ly limited te  monner ond be sy that its ro-
the ‘recent gime is .m.hm"tarmn s b

Ex-Akali MLA
joins AAP, may -

contest from
Jalandhar

Chandigarh: In o sethack

Corgress' accounts beingfro
an. Any politician who pre
senie s danger to the B P isat
risk of harassment. In thess
clrewnstances, the leclions
o as good s rigged.” Astel
if the BJPis cortain to sweep
the eloctions in the mmoral-
rich stste, the development

Sabli
[ormer

wave of
Tt ks suppression of oppo-

aunthoriranism  ased

R has been confronie
with unfourdedl alegotions
aimed nt shoping o negotive
normtiveaguinst it.” BIF lo-
der Amear Banei said.

The Belim-born acono-
mist who ook Indun cies-
aenshiy s fas been res-

sition voices by the ruling
EWE He said the mpeoming
Lok Sabha cloctions under
the presenat cicoumstances
Are as pood as rigped.

I & exclosive Intery e
with PTT, Drese said five ve-
ars ngo, Arundhoti Boy had
doscribed the 209 elections
a5 a race between o Perrar
and afewbicyeles.

““I'he memphar is st
LKL Today thanks (o the 2
preme Court, we know th
the Forrori is fncbied by the
corparate sector Moanwhilo
the bioyeles, ssmbalising the
main apposition parties m
1T state such as Jakhand
Tuliti Morcha, Rashiriva Ja-

TIJP- Transfer
top cops for
not protecting
Andhra CM

four decadas sak
of JMM, RID and Coi
have eredured refent]
tiny and harassmant by
tral agencles [or years, For-
mer Fharkhand CM Hemant
Soren finds himself behind
the bars, Lol Prosad has fo-
ced intermittent pariods of
Incarceration, and  REahul
Gandhi narvowly avobded 2
abmilar fale in additien fo

Tew Delhi: The Tehgu Desam Iiul.imiu‘ The Trinamevl
Pacty{ TOFyonSunday reques Congresson Sunday saidits
— tod tho chief general seerecary Abhish-
@ection  pom- ak Banerjees helicopter
miEsimar was mided by neoma Tax
CORCH 0 T uffickals in Kollkana's Belia-
§ diotely bons § Ja Oviog club aod a]lu:ul

ferthetoptiree 1his wospart of o deld

Andbrn P | ployby theBJPto

desh pofice offieers for their al-
lepedfatlore to protect CM ¥ 8
Jdazan Molan Reddy, who
s wars it i a stone peliing
ingident, and mointain low
and orden

In 8 latter written fo the
UHC, formar TDE Rejya Sabha
MP Kanakamedala Ravindrs
Fumar st condemned
Lhe attack on (e CM aml ex-
pressed concern over the polic §
oo doportmont filing to provi- £
de "adequate pratertion’ . K
mar said Jagans party YSRCE
b5 now Baming e opgesiilon
Leicker for fhis attack and TOE
feors that the pelice may foist
fnlzo ceses against ite workers
to cover nptheirfaiiumes, o

razs and miimidst
appasitinn
dates whom il
ot engie with polil
ically
Inapost on X, the

undergoing a trial run at

nerkees visil to Haldla in
TPurba Medinpur when a

and extensivaly searched it

the e
WECISVEEFR il
BIldlnds chose to de

Tax officials raided
Abhishek Banerjee’s
chopper, says TMC

party eaid the chopper was

Batala Fiving {Club for Ba-

foamm of 1T officials arrived

“Instead of removing
1A _India DG and S22

ploy minions from IT o
aearch and raidmy chopper
and escuricy personred to-

said many pecple
inJherkhand have good res

AT conudida
Inndher Lok Sobhaseat.

sons to e unkseopy with the
saffton party
BIPstata presidont Hob-
|

Yy has bean practising
Free and (air elertlons al a
stuky ol Bengol elections sho-
ulld be conducted, On Jharde
hand's poverty ond back-

S bﬂha\'mhabcr

(rwly old. Along with

Subhwinder Kol
The Jala

dominated  famewe, On
the stote’s ceonomy, Drese su
id his foremost recommands-
tion would involve a radical

our
hil Rin!
AAP tioket inthe N2 hypotl.

mverhaulof the sehoal iy
saenn, beghnn ng with te
appuintmerts. en

als

sotting up ‘good’ i

resulting in po Cd-
ings,” Banerjee saiden X,

otficmls Mlu:ln t find any-

Ml Ts men diiln 2 the
chupper fly. When Danes-
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N7. He lnst tha JE Essembly
polls (o Congress numine =

gy

ndharf5 seat is
rontly roprosented by Sus
i, who won il on an

Rinkou was named the AAP
camdidate fron Jalardlarseal
for the upcoming LE polls but
o quit the porty ond joined
the BJP Speakingto reporters,
Tinu aaid hewas impressed by
e Wanin governiment’s work
ke free eleciricity, lee treal
ment ot ‘Moholla Clinics” and

Cong: Kangana -
a threat to HP's -
BJP leadership -

pla; Aclur Bangana Ra- -

?Il s enlry into Himachal
Pradesh politics has threst
enad the future prospacts of
the state BJIP leadere, har op-
ponent, prhlic works mins-
ter and Congress candidale =
Cronn Ml Lok Sabbes seat. =

The BIF has named Kan- =

Vilramoditva Singh, the
itular king of tho orstwhile =
princely siate of Bushahr is

FPratibha
Sm,.]'. iz the sitting MI* from
1 tho Congrose’ state

Odisha undertrial prisoners
seek bail to cast vote

Bhubaneswae: This cleetion sesson, meost il applicn
vl inseveral lowercourts i Odish I CLETTER]
usual prayer from under il prisoners — My Lovd. o
ey kindhy beconaidered for bail teenable him focas b
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EXFRESSION OF INTEREST (EOI)
Patratu Utpadan Nigam Limited
|& subzidiary of NTPC Ltd. in JV with JBVKNL)
PUYUML invites Exprossion of Inberaet {Eol) tram intoracled Cansultant
Tor Qeging Consant to Coerle under e VWaer (Frevenion and Coniol
of Pelluton) Act 1874 & the Al {Preventon and Coatrol of Pollution) Act
1081 & thair and ion under
el Wil B 2108 AR 1S Suliseen ATndments o S
Punaw Buper Thermal Power Praiet, Phase-l (3X800 MW), Patrety,
garh, Jharkhand, achediied ta be commizsionad in Saptambar24
'NI“ J‘|alkl|aﬂ1 Stata Fodution Coninol Ecaed (J5PCH] “Last date of
subsmisaion of the EOI : 14.05,2024".
Curtact: Fasi Muktopedhyay, AGMEMG], FVUNL, PO Petral,
CRamgarh Jrakhand. m‘“‘) MQBIQ‘%EDQ‘!Z‘H?
mal B B VTIPS

Apphaions m inddied mwmnd«mmr:mmuuf !
MTach, ¢ M.Asch, / M.Plar. Cegroo al i the Usivermly
Copenmans, Lnwersty Colnges and Regional ismm m ANE UnsasEey,

i Callegs

Tor e Araderaic vaar20A-25.
The Cotidetes ser roglater onilne lhough (e CEAP 2024 Wes Parial
W SN, 2034

of Oniine

| 45.04.2028

ROSE VALLEY ASSETS DISPOSAL COMMITTEE
{Chzirmas Han'hle Justice Dip Kuear Seth @Aewl.)|
Faom: le. 410 & 402, 4t Foor, 5 Masgoa Lene, Kalkata - 700 001
Website- www.ressvalsyade.com

The Rose Valley Assets Disposal Gommitles constituted by Hon'ie
High Court of Ca'cuma & poing 1 hvd pule auction (e-auction) of
some peoperties of Aose Valley group of companios on May 20°,

2024, Interastad parsons are requested to visit
Intips./'www.rosevalieyadc.com or Bwction Notice Undsr Recovery
Prociedings’ I Enéorcement tah kwwe se gov.infor datals.

Place: Knlkala Sezarilies and Exchuige Buard il Indka
Dade: Aaril 15, 2024  (on bekell of Rese Valley Assats Dispesal Commities)

Ghani Khan Choudhury Institute of
Engineering & Technology
{CFT1 under Ministry of Education, Govt. of India)
141

Marayanpur, Malda, West Bangal

ADMISSION NOTICE 2024-25
Applications are invited for the admission o Diploma
Programs in GE, €8T, EE, FPT and ME under the
WBSCTEVE&SD, Kolkata for the candidates from all over
India (except WE) with an elighility of 10th std. pass orits
equivalent. For Delails visit www.gkslet.ac.in . For any
guery pleazes emai ai admission@gkeiet.ac.in .

Sdf-

INVITATION FOR EXFRESSION OF INTEREST FOR
SINMAR THERMAL POWER LIMITED (UNDER l:ml'l
OPERATING I¥ PUWER INDUSTRY AT NASHIS, MAHAR

OIPRZ Dy 04

| 14052024

SECRETARY, CRAP 3024 &
COMMIZIIONCR OF TECHNICAL EOUCATION
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